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Dt. 18.07.2012
?Hon’ble Mr. Sanjeev Knulhik J.M.
.Hnn’bla Mr. Shashi Prakash, AM

None present for the applicant.
It appears that the applicant has lost interest n

in pursuing the matter. Hence the O.A is dismissed

m default }pd’for want of prosecution.

Anand/




